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From,
Chief Environmental Officer,
Uttar Pradesh Pollution Control Board,
Lucknow

To,
The Registrar General,
Principal Bench, g
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub:-Regarding compliance report of order dated 29-09-2022 in
Original Application No. 273/2022, Gyanendra Pandey Vs.
State of UP.

Sir,

In compliance of the direction passed by Hon'ble National Green
Tribunal dated 29.09.2022 on matter mentioned above, the compliance report
is hereby attached with a request to put up before Hon'ble National Green
Tribunal for kind perusal.

Enclosure : As Above.

Yours Sincerely,

(Dr. Ram Karan)
Chief Environmental Officer, Circle-5
Copyto:
1. District Magistrate, Sitapur.
2. Shri Pradeep Mishra, Advocate for UPPCB.
3. Law Officer (First), UPPCB, Lucknow.
4. Regional Officer, UPPCB, Lucknow. /

Chief Environmental Officer, Circle-5



Response regarding Original Application No. 273/2022,

Gyanendra Pandey Vs. State of UP.

Vide its order dated 29.09.2022 this Hon’ble Tribunal

in Original Application No. 273/2022, Gyanendra Pandey

Vs. State of UP has passed the following directions:

4. In view of the averments in the application and

observations/recommendations in the report of the
Joint Committee, we consider it apprdpriate to have
response of (1) State of Uttar Pradesh through Chief
Secretary, Government of Uttar Pradesh, (2) State PCB,
3) District Magistrate, Sitapur, and (4) all the 44 Project
Proponents, who stand impleaded as respondents No. 1
to 47. The Registry is directed to prepare and attach
memo of parties to the application and issue notices to
respondents No. 1 to 47 requiring them to file their
reply/response to the averments in the application and
observations/recommendations in the report of the
Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable
PDF/OCR Supported PDF and not in the form of Image

PDF.
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5. Notice be served on all the 44 Project Proponents
through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents
be sent to the District Magistrate, Sitapﬁr by E-mail for
getting service of the same effected on them and sending
his report in this regard.

6. Mr. Daleep Dhyani, Advocate accepts notice on behalf of
the State PCB and seeks time to file reply/response on
behalf of State PCB. Reply/response on behalf of State
PCB be file within two months as directed above.

That with most respectfully in pursuance to the order

dated 29.09.2022 the response of the respondent no.-2,

UPPCB is as under;

i. That in compliance of the order dated 29.09.2022 the
opposite party no.-2, UPPCB, has been sent a notice
along with the copy of an order dated 29.09.2022, copy
of the notice of original application and the copy of the
report of the joint committee for the reference to all 44
Project Proponents on 07.01.2023.

ii. That the action taken details of 44 defaulter brick kilns
is as under-

a- Closure order has been issued- 44

b- Found permanently closed - 09

G4



c- Prosecution Filed- 08
d- Prosecution proceeding under process- 23
e- Show cause notice has been issued for to imposition
of Environmental Compensation- 23
ili. That the opposite party no.-2, UPPCB, has relied upon
the observations and recommendations of the Joint
Committee Report and complied with the same and
further directions passed by this Hon’ble Tribunal after
consideration the matter the same may also be
complied by the opposite party no-2, UPPCB.
Therefore, the response of the opposite party no.-2,
UPPCB, is being filed for the kind perusal and
consideration of this Hon’ble Tribunal.

Lucknow

Yours’ Sincerely
Dated @ 7-

sl
(Pankaj Shukla)

Assistant Scientific Officer

o) —REXZ

Regional Office,
Uttar Pradesh Pollution Control Board,

Lucknow
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“.........t. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh

through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and

(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is

directed to prepare and attach memo of parties to the application and issue notices to respondents No.

1 to 47 requiring them to file their reply/response to the averments in the application and

observations/recommendations in the report of the Joint Committee within two months at judicial-

ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image

PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-

mail for getting service of the same effected on them and sending his report in this regard A
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".cceiid In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-

mail for getting service of the same effected on them and sending his report in this regard............ "
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I 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pra desh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respendents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard 4
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s 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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" i, In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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Wi 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............
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".iiiede In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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..4.In view of the averments in the application and observations/recommendations in the
report of the Jomt Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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"..ceeueeid. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate,
purpose notice issued to all the 44 Project Proponents be sent to the District Magi
mail for getting service of the same effected on them and sending his report in this

Sitapur and for this
strate, Sitapur by E-
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L 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............ "
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vt 4. In view of the averments in the application and ¢bservations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"

I IR e, Afew TF Wgaw WA B o A ufY 39 9 B W Horw aw

IMaySs HRiATE &g W @ 9T W& ¥
Ao —gdR | LELRS
o o S 2
&E e

wffeafr—frafaiea st yaemrf @ smewe srfad) &g d9fva)
T et Aeed, deTg |
2-@ TR JRHR (J0—5), SoKo Wy A I, wETs |
3—fafer it (ver), SoMo WEuWT T 91, o |

I

@ PICUP Bhawan, 4" Floor, B-Block Vibhuti Khend, Gomtl Nagar, Lucknow-226010 o 059 e, agd am, @-=0F, At e 22607
' 0
Email : rolucknow@uppcb.in




EA:M:PARYAVAHAN REsEd m W.UT ﬁ—qa'u'r Eﬂ'@‘ RICGRD

UTTAR PRADESH POLLUTION CONTROL BOARD LUCKNOW

> &= st
&@ . '

Mﬁ'ﬁg\ Regional Office

<t de 2208 [FEAN -Q72D)2:23 Rettw 07/0//23

ot N s Datad & cvsassssss

W #, LEicTasd

I g Mee e wies,
T—aray AR, TRe—ART 7R, Texilc—FeEms,

ERESGIL el

frya—ae oy eRa afta, fieeh & At aovo WA 273 /2022 T
qIveT I T 3% Sodo W UG ey fAAE 29.09.2022 3 AU B

wag 7|

HEIEY,

mmﬁmwmzﬁaaﬁﬁmﬁﬁﬁﬁﬁﬁmaﬁwom:
273 /2022 TS GORY 9 WE G Sodo H TIRA areyr e 29092022 (wfaferd
Fore) B gEy oY e 8-

u .4 Inview of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of sea rchable PDF/OCR Supported PDF and not in the form of Image

PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............ "
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".ceeeeendhs In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
FDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............
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" In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memao of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-

mail for getting service of the same effected on them and sending his report in this regard............ v
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? evess 4. In view of the averments in the application and observations/recommendations in the

report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh

through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and

(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is

directed to prepare and attach memo of parties to the application and issue notices to respondents No.

1 to 47 requiring them to file their reply/response to the averments in the application and

observations/recommendations in the report of the Joint Committee within two months at judicial-

Ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.
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...4. In view of the averments in the application and observations/recommendations in the

report of the Jomt Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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O aennn 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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v 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image

PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............ "
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— 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-

mail for getting service of the same effected on them and sending his report in this regard............ 4
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B s 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"

3T SWIE A, A U HY WA B A @ 9 39 99 b W Heod B
MeTgd HIAATEl vg URT @ O & 2

Ho-o:—gUaR |

sfefaft—fr=faRaa @t qaamref 19 s srfaE 2 |
1 oot Agied, AR |
2—9%] ggfaRr ARMBRY (g0—5), SN0 Tl =T i€, o |
3—fafdy ferard (erw), Sowo wgwor fAgET 9, T |

i
Tk

o PICUP Bhawan, 4" Floor, B-Block Vibhuti Khand, Gom!i Nagar, Lucknow-226010 o Y waw, wgd @, fi-s, M TR, T@EH-226010
Email : rolucknow@uppcb.in



IR : ggiaror

GRAM: PARYAVARAN J¥ Y 9[ EEA M IGLEL e dGTSH

E UTTAR PRADESH POLLUTION CONTROL BOARD LUCKNOW

Al g wrafed

N Regional Office

R0

wwite 2213 | NOC-535D /203 3 ReTw 0 7/0//9 5

Ref: NO: seasaemasn D1 (o —

= A, ol S1d

A IRd e dies,
YTH—AfT, THRIR, TEIeI—AEXYR,
STAIG—HIATR |

fawra—arin =g sRa aiftraxvr, fieeht # Fifoa ailogo H&AT: 273 /2022 SH=
qIvey ¥ o 3% So¥e H UYIRG IRy feAis 29.09.2022 & U @
e 7 |

ey,

FUaT SWIgd fAvyes wEg Sg R AR, fieel # @S afote W&
273 /2022 T U9SY §9MH W 3% Go¥o ¥ UWRG Ae¥ f&ie 20092022 (wfafefy
Her) @ e i fAaq 8-

W s 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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N vinen 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............ 23
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4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-

ngt@gov.in preferably in the form of searchable PDF/QOCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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. 4. In view of the averments in the application an
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR supported PDF and not in the form of Image

PDF.
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through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47, The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
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5 Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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i 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 1o 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF. '
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............ "
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M eeeeedh. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF,
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard..........."
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"......A. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.
©_ Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard......c.”
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report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
the application and

1 to 47 requiring them to file their reply/response to the averments in
observations/recommendations in the report of the Joint Committee within two months at judicial-

ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image

PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-

mail for getting service of the same effected on them and sending his report in this regard...........
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v In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image

PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"

3 SURIAT JMTSY, AfCH U4 §gad Wiy B S @ iy 39 U9 @ e Hord 9w
HqTIS PrIArEl e AT F 1 W ©
HerTE—ZeR |

sfafef—frefafaa &1 el vd sraws adad 8g iG]
1R Fered, gy |
2T RV SRR (G0—5), T0H0 FETY AT WIS, @S |
3-Tafdy e (wor), Sowo wewwr fraEer 918, oaw |

o PICUP Bhawan, 4" Floor, B-Block Vibhuti Khand, Gomti Nagar, Lucknow-226010 e Uy v, 5q¢ @, di-=s, T TR, T@He-226010

Email : rolucknow@uppch.in



L — S R - et 41 e e R

AR : ggfaRer
GRAM : PARYAVARAN JTIN Q9] JoT IEDELI aﬁ [SEEK S

UTTAR PRADESH POLLUTION CONTROL BOARD LUCKNOW

UPPCE

w Regional Office
e :
T Ho e Rem07)o) | 23
Ref, No. 0?23 # /W#J - |43 -Dk?- 02 2 T IR——
Jar ¥ goflgd SI®
I TH e Wi,
TUT-SHRAT, BRET WHYR HERa], TEIe—AEYG,
SAIE—HTaTgR |

Ry sy eRa airaer, fedt o @ silogo wWwAr: 273 /2022 ik e
QU AT e aifh Golo N UIRd 3maw fATE 29.09.2022 B auTeT B

ey ¥ |

wEIy, _
mmamwmﬁamw,mamaﬂmw:
273 /2002 S UNET & T A% Soo F UIRG QW R 20.09.2022 (Ffiferfd
Wo) & e oy fAear 8-
" s 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............ "
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M., In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
0 ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
R PDF.
; 5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard. e’
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"o In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) 2ll the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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e s 4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.

1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the

Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-

mail for getting service of the same effected on them and sending his report in this regard............ e
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"..........d. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, an-d
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
T ST AT, AT vd Wgaa ARl 3T A & Uiy 39 95 B 91 Feorrd o
Teads FTIATEr B UG B o7 & B

e e —gegR | ML,

(10 Gﬁ%é‘ %)7»:5

&N ST
afufafr—Frafalaa st geamref 1§ smavgs srfar 8 O
1—RTefEer 78y, HagR | ke
25 TfaReT BT (30~5), Sovio for=or A1, e
3—faftr aRaNT (srerm), Eonouwﬁﬁ;’?zhé, TETS | !

& e

KR

o PICUP Bhawan, 4" Floor, B-Block Vibhuti Khand, Gomti Nagar, Lucknow-226010 o &Y o, aqd W, -z, Mt TR, FEIS-226010
Email : rolucknow@uppcb.in

e = 3




)

TR

——

——
Ay

&

A\

-%!q

= e 2.9

Ref.No..........._

SREIE
GRAM : PARYAVARAN SR g9y EEALBEE L) CI S NACK))

UTTAR PRADESH POLLUTION CONTROL BOARD LUCKNOW

A srfery
Regional Office

23/ NOC-7R0D (209 5 R a7 o) 23

..... Dated :.....ccoovvnni .

W .
ol /b

ELCES T T &Re siftrawor feeeh % 9 ato ' .
L o Seme d ol d AT Slovo AT 273 /2022 s
%ﬁoﬂwmmzyﬂﬂz_ﬁw$

mmwﬁmwmaﬁamﬁawﬁaﬁ#mﬁmaﬁmw:
273/2022 TS UORY T e aif offo #H I
i )$a'@am A G Joy uRT M fsid 29.09.2002 (wfaferfy

weeeeend N View of the averments in the application and observations/recommendations in the

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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"........4. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image

PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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"wssseeeed, In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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"ereeenid, In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"
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" In View of the averments In the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand Impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments In the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.In preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-

mail for getting service of the same effected on them and sending his report in this regard............"
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w .4 Inview of the averments in the application and observations/recommendations in the

report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of image
PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............ s
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"..ceeeen.d. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of parties to the application and issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments in the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image

PDF.
5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this

purpose notice issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard...oend”

31T SIRIGT Sy, Afe U9 §ga Wiy @ e B 9 39 0 @ 6 Hod I
Javges HrAaTEr ¥g WG @Y O W& B

W a—gR |

sRff—frefaRad @t e td e srfad 8g |
1—FTeReRY 7EEd, WX |
2T TGTERYT WG (§0-5), ToK0 FEYO I e, TS |
3T SR (v2r), Joso HGHOT AT 9, TG |

& Ry

o'

o PICUP Bhawan,

4" Floor, B-Block Vibhuti Khand, Gomti Nagar, Lucknow-226010
Email : rolucknow@uppcb.in

o R W, T o, A-a, M T, TEI-226010

7



TR : qafavoy
GHAEPARYAVAHAN SR YegT EEARI forazor 9 [KECKE)

- UTTAR PRADESH POLLUTION CONTROL BOARD LUCKNOW
Y M Y Tafery
‘-'»}I'ﬁ{f’ Regional Office
Tovr 1
w5 o 3_2 = L : -
v, 2218] NoC- 7tk 202 5 frie SR H 3
Har ¥, Yollgd e
#RT¥ amoTo A e s )

YT~ , gre— i
“FIWH? e,

fvg—wreia i sRe v, foeeht § A atovo wer: 273 /2022 ST
q.T"._g“ﬁ“""f e A% Sollo ¥ wIRT amwr forra 29.09.2022 P IFAUTAT D
Hag ¥ |

mﬁmﬁmmﬁuwmaﬂm,mﬁmﬁmaﬁowm:
273/2022 TS UUEY T Re A% SoWo ¥ TRA sy Rouis 20002022 (wfarferd
) B qe 3 e 8-

"swven. In view of the averments in the application and observations/recommendations in the
report of the Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, 3) District Magistrate, Sitapur, and
(4) all the 44 Project Proponents, who stand impleaded as respondents No. 1 to 47. The Registry is
directed to prepare and attach memo of partles to the application and Issue notices to respondents No.
1 to 47 requiring them to file their reply/response to the averments In the application and
observations/recommendations in the report of the Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

5. Notice be served on all the 44 Project Proponents through District Magistrate, Sitapur and for this
purpose notice Issued to all the 44 Project Proponents be sent to the District Magistrate, Sitapur by E-
mail for getting service of the same effected on them and sending his report in this regard............"

m:mm,mwmﬁﬁﬁaﬁmﬁmﬁwwa%mﬁmm

IS HriarE 87 M B o <& &
Hera—qumR | Y,
2>
(@Toaﬁ% 2
LT

affafy~fFrefefa ot wammel & arevrs srfa 2 M
1~foemrart ergd, Warg |
2-T GV ARBTY (go-5), BoK0 Fuor P A, T |
3—fafer e (7o), Sovo wEYYT PRI 9. TS |

; : g

=
(X

o PICUP Bhawan, 4" Floor, B-Block Vibhuti Khand, Gomtl Nagar, Lucknow-226010 o Ry v, agd o, #-%, Aeeht TETH-226010
Emall : rolucknow@uppcb.in




